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/ '-)_.__?ﬁi 1_‘3E\+ RE THE HON’BLE NATIONAL GREEN TRIBUNAL,
ey "\ PRINCIPAL BENCH, NEW DELHI
\\

\ .
AN ‘News- Itemthtled "Two Killed 3 injured in firecracker explosion in Gonda"
appearing in “the Times of India dated 07.10.2024

MAR SO FAM PAL KATIYAR PRAKHAR KUMAR SO RAM FAL KATIY.
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RESPONSE ON BEHALF OF THE RESPONDENT NO.-1, UTTAR
PRADESH POLLUTION COﬁ ROL BOARD, IN COMPLIANCE TO THE
ORDER DATED 16.10.2024 PASSED BY THE HON’BLE NATION

GREEN TRIBUNAL, PRINCIPAL BENCH, NEW DELHI

____/’
I, Prakhar Kumar, aged about 59 years, S/o Shri R.P. Katiyar presently posted as
Regional Officer, Uttar Pradesh Pollution Control Board (hereinafter referred to as

“UPPCB”), Ayodhya do hereby solemnly affirm and state on oath as under:
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BEFORE THE HON’BLE NATIONAL GREEN TR_IBUNAL, |
- PRINCIPAL BENCH, NEW DELHI - |

Orlgmal Apphcatlon No. 1237.of 2024 .

 INTHE MATTER OF:
News Item titled "Tywo Killed 3 m_|urcd in ﬁrccrackcr explosion in
| Gonda" appe'lrmg in the Times of India dated 07.10.2024

- RESPONSE ON BEHALF OF THE RESPONDENT NO.-1, UTTAR
: PRADESH POLLUTION CONTROL BOARD, IN COMPLIANCE
TO THE ORDER DATED 16.10.2024 PASSED BY THE HON’BLE
NATION GREEN TRIBUNAL PRINCIPAL BENCH, NEW DELHI

I Prakhar Kumar aged about 59 years, S/o ‘Shri RP Katlyar presently.

,posted as Regronal Ofﬁcer Uttar Pradesh Pollutlon Control Board

L (heremaﬁer referred to as “UPPCB”) Ayodhya do hereby -solemnfy’afﬁrm '
and state on oath as under:
I That in the abovenoted I am well acquamted with the facts and
| ) olrcur_nstances of the ‘case and has been authorrzed by the Member
| _-—=—-—-Secretary, U.P. Pollution Control Board, hence am-competent to
i (“ :E\{eis affidavit. - ‘ '
h

L

‘\ That t present matter is suo- motu reglstered by this Hon’ble

-iate 707. 10 2024. The news_,lteﬁr relates to an explosron at a
(}{;’acker factory in Gonda Uttar Pradesh resultmg in the death of
- two people, and three others getting 1nJured. As per the news item, a
- grogjp of-people _werel illeé’aily making firecrackers at an abandoned
' and-d.ilap'idate'd house in Belasar village when the eXpr"s‘fEﬁ'todk
o place. | : - S
A 3-. S That it is most respeotfully—éﬂ‘t@ed that by considering the matter
A .thls Hon’ble Trrbunal v1de its order dated 16.10. 2024 has 1mpleaded'

] Respondents with drrectron to ﬂle their response/reply by way of o v

»Aafﬁdavxt before the Tr1buna1 at least one week m of |
.hearmg Relevant part of sald order reads as follows.

-~
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n : . : in the
“5, Hence, we implead the following as Respondents 1n U

- matter:

1. Member Secretary, Uttar Pradesh Pollution Contr01

Board (UPPCB) Building No. TC-12V, Vibhuti Khand
Gomti Nagar, Lucknow-226010; '

5 Central Pollution Control Board (CPCB), through its
_Memoér Secretary: Parivesh Bhawan, East Arjun

Nagar, Delhi 110032;

3. Mlmstry of Envrronment Forest-and Climate Change
_. (Regional Office, -Lucknow): Kendrlya Bhawan, 5t
'Floor, Sector H, Ahganj, Lucknow-226024; "

. e
4. Drsmct Magrstrate (DM), Gonda District Maglstrate
Ofﬁce Gonda ‘Uttar Pradesh, India;

/

5. 'Let notice'b'e issued to the Respondents for filing their
"n_,;.'““resp({nse/reply by way of affidavit before the Tribunal at least
Ty \\ y

_.F-'{f = “:\ one week before the next date of hearing. If any respondent

drrectly files the reply without routmg its through hlS advocate

— e

7 5 /
__~the Tribunal.”

\@VT O-C \//

k T PO

' _ AN

\ : --N\ then the said respondent will remain v1rtually present to assist
T ]

' 4. That in complrance of the direction issued by thls Hon' ble Trrbunal
the District Magistrate, Gonda has constituted a joint eommlttee
clomprising' of thé officials of UPPCB Circle Ofﬁcer, - Tarabganj,
Gonda, Sub D1v1sronal Maglstrate Tarabganj, Gonda and Additional

. District Maglstrate (Fmance/Revenue) for 1nspectlon of the site in
questlon and also to collect the relevant mformat:on regardmg the |
B sard mcrdent : '
~ 5. - Thatin pursuance of the above, the Jomt committee has camed an
. mspectlon of the srte in questlon ie. Vrllage-Belsar Ragadgan_]
Bazar, Tehsrl-TarabganJ, Dlstrlct Gonda on 17.01.2025. A copy of

.. the Jomt committee report is:-being annexed herewrth as Annexurc-



3

Th?‘t further as per the inspection report, the ‘work of making
firecrackers was being done on the day oflncident i.e. on 07.10.2024 |
' in the vacant semi-constructed house of one Mr. Farooq located at _' ’
‘the place in question i.e. Village-Belsar, Ragdganj Bazar, Tebhsil-
. Tarabganj, District-Gonda, by (1). Ayub alias Lallu, Son of Nakkhu,
(2). Akash alias Chhotu Son’ of late Amarnath, (3). Ayaz
-Mohammad alias Toofan, Son of Late Dost’ Mohammad, (4). Ishaq, :

Son of Nakl\hu and (5) Krishna Kumar, Son of Chhablle all

Resrdents of Village- Belsar Deha, Police Station and Tehsil-
Tarabganj, District-Gonda. The ‘incident of firecracker explosmn
took place between 12:00 pm to 01_:00 pm at the said place, in which
- call .th_e_OS _personé mentioned abotle were ,seriouély injured on the
~ spot, out of which 03 people i.e. Ayub alias Lallu, Akash alias
Chhotti and Ayai 'Mohammad alias Toofan died meatment
After the said 1nc1dent the .ﬁxecra’ckers manufactured/stored were
'rendered destroyed by - the Drstrxct Adm1n1strat10n/Pohce

/\/fc ?; Q Vany kmd of explosrve materlal was not found to be at the 31te in
o (""\/f o \u ' ‘
VG IAS q estlon

as per the office records of UPPCB, the consent was..not

O the. s1te in questlon Further, action is bemg taken by the DlStl‘lCt :
\\ VT \_,ax ((
\._’—A mlstratlon/Pollce Admmlstratlon in respect of the 1ncxdent took
place an 07. 10. 2024
. 8.

“That the above response on be}iz%of/th/ Uttar Pradesh Pollution -
Control Board i is belng submttted before Hon ble. Tr1buna1 ior kind

perusal and consideration, o W‘/

, Regionzal Ctitcer
U. P. Poiluticn.Control Beard
‘AYG!DEPONENT

" 'VERIFICATION

"Verified at Ayodhya on thts 3"' day of February, 2025 that the contents of

~. the above afﬁdavxt are true and correct to the best of my knowledge and - |

A

belief and nothmg materlal has en concealed therefrom e

. Depon plSn.... 4 ’
. Identified. By Sri.. \IWAR XS N,
| SWOWRN & VERIDED Bl .

Regionzic

JDEPONENT
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Annexuvre R 9}]

Rra—mo THoshodlo, ¢ el 3 Mfdra aflovo TEAI—1237 /2024 News Item titled "Two

Killed 3 injured in firecracker explosion in Gonda" a carir.l in the Times of Indlaa%a_‘;e_\:i
07.10.2024 % TIRG <Y TP 16.10.2024 @ IUTa H YA ®Id IH — Hod¥iy,

: . aEUle—aRaTl, SFIe—Tvel @) Reeid FIIETor SRl |
SR fAwgs mo oshodlo, 71E el # aifdr sflovo wW@n—1237 /2024 News Item titled

"Two Killed 3 injured in firecracker explosion in Gonda" appearing in the Times of India dated
07.10.2024 % f&=1ia 16.10.2024 @ 3w wiRka faA 1A & o voshodlo gr1 wilka amawr fraq
-
“1. This original application is registered suo-motu on the basis of the news item titled "Two Killed 3
injured in firecracker explosion in Gonda" appearing in the Times of India dated 07.10.2024
2. The news item relates to an explosion at a firecracker factory in Gonda, Uttar Pradesh resulting in
the death of two people, and three others getting injured. As per the news item, a group of people

were illegally making firecrackers at an abandoned and dilapidated house in Belasar village when
the explosion took place....... ”

“...5. Hence, we implead the following as respondents in the matter:

1. Member Secretary, Uttar Pradesh Pollution Control Board (UPPCB): Building No. TC-12 V,
Vibhuti Khand, Gomti Nagar, Lucknow-226010;

2. Central Pollution Control Board (CPCB), Through its Member Secretary: Parivesh Bhawan,
East Arjun Nagar, Delhi — 110032;

3. Ministry of Environment, Forest and Climate Change (Regional Office, Lucknow): Kendriya
Bhawan, 5th Floor, Sector H, Aliganj, Lucknow-226024;

4. District Magistrate (DM), Gonda: District Magistrate Office, Gonda, Uttar Pradesh, India ;

5. Let notice be issued to the respondents for filing their response/reply by way of affidavit before
the Tribunal at least one week before the next date of hearing. If any respondent directly files the

reply without routing it through his advocate then the said respondent will remain virtually present
to assist the Tribunal.

6. List on 06.02.2025.”
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